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Plan for plastic waste disposal

1332, DR. SANJAY SINH: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether it is a fact that the issue of plastic waste, will become a 'toxic-time

bomb' in the country in future;

{b) 1if so, whether it 1s a fact that the country consumes over 15 million tonnes

of toxic plastic per annum;
{c) if so, whether Government proposes for alternatives thereof, and
{d) the details of plans and projects with Government to tackle the situation?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (DR. MAHESH SHARMA): (a) and (b) The per capita
generation of plastic waste 1s increasing day by day. Central Pollution Control Board
{CPCB) conducted study in 60 major cities of India. It has been estimated that around
4059 tonnes/day of plastic waste is generated from these cities. Extrapolating this
plastic waste generation data from 60 major cities to the entire country, it 1s estimated
that around 25,940 tonnes/day of plastic waste is generated in India. Approximately
15384 tonnes per day, which is 60 % of the total plastic waste generated in the
country 1s collected and recycled. The remaining 40% of waste finds its way to

dumping grounds and water bodies.

{c) and (d) Ministry notified Plastic Waste Management Rules, 2016 prohibiting
the manufacture, sale, storage, and use of carry bags and sheets of less than 50
microns. Inter alia, the Rules provide for handling of plastic waste. Further, 21 States/
Union Territories in the country has notified more stringent norms and imposed ban

on plastic carry bags and other items in their States/UTs.

As per the Rules, the generators of waste have been mandated to take steps to
minimize generation of plastic waste, not to litter the plastic waste, ensure segregated
storage of waste at source and handover segregated waste to local bodies or agencies
authorised by the local bodies. The Rules also mandate the responsibilities of local
bodies, gram panchayats, waste generators, retailers and street vendors to manage
plastic waste. It is also mandated that the producers, importers and brand owners to
work out modalities for waste collection system based on the principle of Extended

Producer Responsibility.

Central Pollution Control Board (CPCB) has issued guidelines for collection,

segregation and disposal of plastic waste. The key technologies prescribed are
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(1) utilisation of plastic waste in road construction, (ii) Co-processing of plastic
waste in Cement Kilns, (iii) Conversion of plastic waste into liquid RDF (Oil) and

{(iv) Disposal of plastic waste through Plasma Pyrolysis Technology (PPT).
District level data on environmental health

1333. SHRI K. R. ARTUNAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether it is a fact that Government would begin a five years exercise to

compute district level data on the country’s environmental health;

{(b) whether it is also a fact that a pilot project is set to begin this September
in 54 districts;

{c) whether it 1s also a fact that this is the first time when such a national

environment survey is being undertaken;

{d) whether 1t is also a fact that the number would eventually be used to

calculate every States” green gross domestic products; and
{e) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (DR. MAHESH SHARMA): (a) to (e) Under the ongoing
Environmental Information System (ENVIS) Scheme of the Ministry of Environment,
Forest and Climate Change, it is proposed to carry out a National Environment Survey
covering various parameters like flora, fauna, pollution, waste inventory mapping, etc.
The National Environment Survey is being undertaken for the first time by the Central
Government in India. For 2018-19, 55 districts have been identified for conducting
the Survey. The data/information/maps flowing from the survey would contribute
significantly towards valuation of eco-system services at district, State and national

levels and arriving at their respective green gross domestic product.
Emission level of old power plants

1334, SHRI K. R. ARJTUNAN: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

{a) whether 1t 1s a fact that Government has a plan in place wherein from 2019
onward and by 2022, emission levels of all old power plants would be brought to

national standards;

{b) whether it 1s also a fact that some old plants may be closed and rest will

be retrofitted;



